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07.08.2017- C.P. (IB) No. 344 / KB / 2017 — Duncan Industries Ltd And

Kanwar Prem Charak.

ORDER

Ld. Lawyers on behalf of the Operational Creditor as well as Corporate

Debtors are present (Owners Tea Garden).

Heard, the both sides at length. Petitioner has prayed for some time to

come with citation of the High Court.

Fixed on 09.08.2017.

(MANORAMA KUMARI)
MEMBER (J)




